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2). ** Includes short term leases also.

3) The declaration form is- reguired to be filled in and'submittad by every member of Class I and Class i (Group A and Group B) services under rule 15 (3) of the
Central Civil' Services (Conduct) Rules, 1255, (now: rule 18(1) of the CCS (Conduct) Rules, 1964) on the first appointment to the Service and therzafter at the
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his own name or in the narme of any memnbers of his family or in the name of any other person dependent on Government servant.
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